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OFFICERS OF LOK SABHA

THE SPEAKER®

Shrimati Sumitra Mahajan

PANEL OF CHAIRMEN**
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Shri P.A. Sangma
Shri Biren Singh Engti
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Shri P. Sreedharan

* Elected on 06.06.2014.
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The following two separate orders were issued by the President of India on 29.05.2014.

1.  Whereas the office of the Speaker will become vacant immediately before the commencement of
the first meeting of the House of the People on June 4, 2014 and the office of the Deputy Speaker
is also vacant :

In exercise of the powers conferred upon me by clause (I) of article 95 of the Constitution
of India, I hereby appoint Shri Kamal Nath, a Member of the House of the People, to perform the
duties of the office of the Speaker from the commencement of the said meeting and until the
Speaker shall have been chosen by the House.

2. “I hereby appoint Shri Arjun Charan Sethi, Shri P.A. Sangma and Shri Biren Singh Engti, to be
the persons before any of whom Members of the House of the People may make and subscribe the
oath or affirmation in accordance with the provisions of article 99 of the Constitution of India.

Pranab Mukherjee
PRESIDENT OF INDIA
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Friday, June 6. 2014/Jyaishtha 16, 1936 (Saka)

The Lok Sabha met at Eleven of the Clock

[HON. SPEAKER Pro-Tem Shri Kamal Nath in the Chair]
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11.01 hrs.
MEMBERS SWORN - Contd.

HON. SPEAKER: Secretary-General will now call the names of the Members,
who have not taken oath or affirmation.

SECRETARY GENERAL : Shri Naramalli Sivaprasad

ANDHRA PRADESH
Shri Naramalli Sivaprasad (Chittoor) - Oath - Telugu
BIHAR
Shri Rajiv Pratap Rudy (Saran) - Oath - Hindi
Shri  Shailesh Kumar alias Bulo - Oath - Hindi
Mandal (Bhagalpur)
Shri Jai Prakash Narayan Yadav - Oath - Hindi
(Banka)
Shri Ram Kripal Yadav (Pataliputra) - Oath - Hindi
Shrimati Ranjeet Ranjan (Supaul) - Oath - Maithili
Shri Rajesh Ranjan alias Pappu Yadav - Oath - Maithili
(Madhepura)
JHARKHAND
Shri Ravindra Kumar Pandey (Giridih) - Oath - Hindi
KARNATAKA

Shri C.S. Puttaraju (Mandya) - Oath - Kannada
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PUDUCHERRY
Shri R. Radhakrishnan (Puducherry)

RAJASTHAN
Shri Devji Patel (Jalore)

UTTAR PRADESH
Dr. Murli Manohar Joshi (Kanpur)

Shri Shyama  Charan  Gupta
(Allahabad)
Shri Jagdambika Pal (Domariyaganj)

Shri Virendra Singh (Bhadohi)

Oath

Oath

Oath
Oath

Oath
Oath

Tamil

Hindi

Sanskrit
Hindi

Sanskrit
Sanskrit



06.06.2014 7

11.18 hrs.

OBSERVATION BY THE SPEAKER PRO TEM
Election of Speaker

HON. SPEAKER: Hon. Members, I have received 19 notices of Motions for
Election of Speaker. Out of 19 notices, three notices were received after the time
fixed for tabling notices. Therefore, notices of motion given by Shri Mohd. Salim,
Dr. P. Venugopal and Shrimati Anupriya Singh Patel were time barred as per Rule
7 of the Rules of Procedure.

Now, we take up the Motions for the Election of Speaker of the Lok Sabha.
I call upon Prime Minister, Shri Narendra Modi, to move the motion standing in

his name.

we WA (st R W) weiy, H UId Rl E
“fop el GRAT ARoM, ST 39 99T & GG €, DI §9 Q¥ & (e B & |
H g1 Sl

2 A FwT rsaArtt (MHTR): HEGy, H $9 U BT AHAT BT

TE "t (37 o ¥E): sreuer wEley, # AT Al §

“fep STl GAAT HBTo, ST $9 A9 ) G ©, DI 39 U D AT S w0 4

# AT e
T A & O FA,; UG B AAG H A HA A T G, Tq Qe i
T SiivitgR #aer § o H#A (3 AN AR TER): 7Eed, § 39 uRad & anee

T gl

facer =l o vaRit wRata B A (SR gEe @RI sreder Sfl, § ORI Bl g
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“fr #imelt GRAT AROM, S 39 991 &1 GG ©, Bl 39 GHT & IeTe & W9 |
H g1 Smgl”

$it i g (Famen): #eiey, ﬁwwwwﬁwil@

SHRI MALLIKARJUN KHARGE (GULBARGA): Sir, I beg to move:

"That Shrimati Sumitra Mahajan, a member of this House,
be chosen as the Speaker of this House."

JR qdt &7 A 7 A & g wA ;) fager A H o WAl @ panit WRea AT
AT H od HW3l (SR (Jarfae) oo oaR [E): weigy, # 59 TR b1 qHYE Rl
gl

DR. M. THAMBIDURAI (KARUR) : Hon. Speaker, Sir, I beg to move:

"That Shrimati Sumitra Mahajan, a member of this House,
be chosen as the Speaker of this House."

2 FBRET $UR A (SHg) ¢ F8ied, # 39 IR b1 e Bl gl

A JENT SR drep Jem w3 (st om0 TIR™ M9) : 7eley, § U &Rl g -

“fp st G Aeor, SS9 9T 39S §, D S AW & eI & WU |
g Sg
fasm ik dienfiat @ & won w5t gedt-fasm warem & v WAt g Wl erte
H oy WAt ; FIfS, A Riemd SR U #ACE # 9T HAY; TRAEY] FHoll [QHET H I5h
3 @ sfaRer fawmt & wow w3l (S1. R RiE) @ A8icy, # 59 wama &1 g\l &_a gl

"SHRI THOTA NARSIMHAM (KAKINADA) : I beg to move:

"That Shrimati Sumitra Mahajan, a member of this House,
be chosen as the Speaker of this House."

3t FauHE wReE (WeR) @ Heley, § 9 WA BT GHYT R gl

" English translation of the Speech originally laid on the Table in Telugu.
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SHRI MEKAPATI RAJAMOHAN REDDY (NELLORE) : I beg to move:

"That Shrimati Sumitra Mahajan, a member of this House,
be chosen as the Speaker of this House."

#it MR O (FauRY) : 78Iey, § 39 UG BT qHT Bl gl

SHRI A. P. JITHENDER REDDY (MAHABUBNAGAR) : I beg to move:

"That Shrimati Sumitra Mahajan, a member of this House,
be chosen as the Speaker of this House."

HON. SPEAKER: Shri J. S. Bhabhor — not present.

SUHIET A, @ IR Adue fdaver w@=it(sht YW e ara=) 2 "Eiew, § wRard
CAGIRE
“ fr ot g AETeE, ST 39 W @ US €, B 39 AW D e & wd A
ESUEINE

Y& AT # wog WAt (s A Rieen) ;o wRIeE, § 39 udTd & Wi R gl

it gemw g area (smomTe) @ Heled, H U< BRal § -

“ fp ot a1 AETOE, S 39 W & UG B, DI 39 T D Abe D wd A
g1 Sq P’

3t IO PAR Qe (FRRW) @ Heley, H 9 WA &1 9HYT Rl |

THE MINISTER OF FOOD PROCESSING INDUSTRIES (SHRIMATI
HARSIMRAT KAUR BADAL) : Hon. Speaker, Sir, I beg to move:

"That Shrimati Sumitra Mahajan, a member of this House,
be chosen as the Speaker of this House."

2 WM. AR (AFR)  : 7RI, H 39 TG BT 9T BT gl
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SHRIMATI SUPRIYA SULE (BARAMATI) : I beg to move:

"That Shrimati Sumitra Mahajan, a member of this House,
be chosen as the Speaker of this House."

At WA SrEettaa (1) © wey, ¥ 39 IRArd BT wHeA el g

SHRI H. D. DEVEGOWDA (HASSAN) : With the permission of the Chair, I beg
to move:

"That Shrimati Sumitra Mahajan, a member of this House,
be chosen as the Speaker of this House."

HON. SPEAKER: Shri Ananth Kumar — not present.
... (Interruptions)
HON. SPEAKER: So, there is nobody to second this Motion moved by Shri
Devegowda.
... (Interruptions)
THE MINISTER OF RAILWAYS (SHRI D. V. SADANANDA GOWDA) : Sir, I
propose to second the Motion moved by Shri H. D. Devegowda.
HON. SPEAKER: I am afraid that cannot be accepted because you have not
moved before. So, it cannot be accepted.
SHRI D. V. SADANANDA GOWDA : Okay, Sir.
HON. SPEAKER: So, we move on to the next one.E
SHRI BHARTRUHARI MAHTAB (CUTTACK): Sir, I beg to move:

“That Shrimati Sumitra Mahajan, a member of this House, be chosen
as the Speaker of this House.”

HON. SPEAKER: Shri Tathagata Satpathy to second the motion — Not present.
There is nobody to second this motion.
SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Sir, I beg to move:

“That Shrimati Sumitra Mahajan, a member of this House, be chosen
as the Speaker of this House.”

N oo Ewe (SFIRAT) : #EIey, § 9 UG I qHAT BT g
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HON. SPEAKER: I now put the motion moved by Shri Narendra Modi and
seconded by Shri L.K. Advani to the vote of the House.
The question is:

“That Shrimati Sumitra Mahajan, a member of this House, be chosen
as the Speaker of this House.”

The motion was adopted.

HON. SPEAKER: The motion is carried and Shrimati Sumitra Mahajan is
declared elected as the Speaker of this House. Since the first motion moved by
Shri Narendra Modi has been adopted, the motions moved thereafter have become
infructuous.

I have great pleasure in inviting Shrimati Sumitra Mahajan to occupy the
Chair.

(Shrimati Sumitra Mahajan was conducted to the Chair by the Leader of the
House, Shri Narendra Modi; Shri M. Venkaiah Naidu; Shri Mallikarjun Kharge;
Dr. M. Thambidurai; Shri Mulayam Singh Yadav, Shri A.P. Jithender Reddy, Shri
Thota Narasimham and Leaders of some other Parties and Groups.)

11.28 hrs.
(Shrimati Sumitra Mahajan, hon. Speaker, in the Chair)
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11.30 hrs
COMPLIMENTS TO HON. SPEAKER, PRO-TEM

et faer @t 5 st 3R TR T SuvEA Wt qen wwetm ar Wt (sft ww. dham
AIg): 3fETE Sfl, WeT Bl HRATE! 3N 9@ W Ugel e I IRb I Ured Wiax &l HHet
1 St Bl g=garg o1 Arear gl S8 Wed @1 al fad @ Prdard &1 fdea fear 21 1

would like to compliment you on behalf of the entire House.E

I would also like to take this opportunity, Hon. Speaker, to compliment the
Secretary-General of the Lok Sabha who had created a record of administering
oath of office under the guidance of pro-tem Speaker for 510 people in one day.
510 AT Gl BI U & fa § AUy T80 HRa &1 b fhar| a8 g8f 4 fel o 78l
IR Tp e & foru off aeR 981 | dar I BT AYY TS HRaAAT| I PR A IS 8H
SANT STedl W BHRN §9 B Bl QX1 PR UMY 8 AT Usel 89 Al Ard = A & g9 v faT

IR TGHT TSI <ifh VT 3[a¥R 81 ATl 3AfoTU 80 Hadh! 3R ¥ g&¥ I Ahexl O R Bl

Al Sf¥sies R Aredr g1 # sh! Repre W o1 e g
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11.32 hrs
FELICITATIONS TO THE SPEAKER

g #E (3 R W) ¢ STIERUNY aredel WEGHT S, H Aed & AWl Gl &1 3R |Hl
SR D1 g2 @D UG Bl g b qad Bl 78M IFRT & JJAR FIGHT A el
HEIGAT 1 fated g3l 2| 89 Was ol I8 7ikd &l 9wy © {6 favg & 9ad 9 dlodd &
39 iR B IS W Yo Afgell RN By, g9d1 IR WAleM &Y, WS Dl qHEI
HH(eh ARSI & Ty AT ARIGR agd Jedar e

AFEIT (eTeT AT o, 39 Wed & fov Ig WY 79 &1 fawy § f 3w sER
RIS HRUNTE & U AT GG A AR By GBI dh AGold Sitas H Sufaiie
@ W H PR P gU 59 UGT H UEH! © SR A6 IR 3A e DI AGHT AR IR

AT 39 ST & GATs W A FATeT H 984 8 SUBRS Bl drell ©l

9 AieEd] Alpa H T VAT AR B4 T gl © [ SI9 Usell aR i 4l &l
TS B3 AT, BT HYd AT & Yo IfaAR B4 U g3l & b o <% | Ugell <l 0T bl
e gall, Al USRI UBell R MY | IHD q1§ Py ol 3R D d1G U UH F&T BT TS

B3N & FORR A9 315 WeW UBell R gAaR 3MMY &l P A9 I 83Tl [ R Py
TOR ¥ <@ 8T &, 991 U 91 W0 [4ed & AT IR DR DI IMAER 9 A& Dl U gAT
gl QR FEH IR B N F I Y, FE Sl AT I ST, A Sl IS §, I
MU H favd & AMA Udh AR AThdd YA B DI U AW g9 Wad A I I8
ATHTS BT JfeR T ISR B I8 AR SHT S BRI Ig W, & [AB Bl Holl BT Jfex WY
I AHAT 2| AMTDT AT H, 3MUD ARG W, AT WG AT I MM MR S Aehieratt
@ qfd B H Aol BN AU TH H & O W § (P Aqd! Fmar B srgyfa enfl, e
aﬂﬁﬂ—«raﬁaﬁ{%gl

TRAT H PR T - WEISH AT I U | HETSH T 6 W g § 89 8 W
T <P BT B AR AT A1 Ao W fRIa €1 39 e & foy S9 I W ger iR
aiferes Sferd | § 3TUeh! agd YA <dl § SR fawary faerren g fb amuet amem aik
3UET3ll & U A URT e 3T B H WEAN DRI §Y WA DI AT AH(deh Uenai



aruna
td by f
 


06.06.2014 14

&1 g H DI HER TE BreT| H B UDBT Th aR q8d YHBMAG <l § 3R qHl &l bl
gad ¥ AMFET BHRAT §, TAIE HRAT g (ST AHT & PIRVT TS AR A 8§90 T
AR

HON. SPEAKER: Shri Arjun Ram Meghwal, Shrimati Darshana Vikram Jardosh
and Shrimati Jayshreeben Kanubhai Patel are permitted to associate with the

speech of the hon. Prime Minister.
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At wfcoarol e ([ea): Aed Tax, # Ul TRE &, 30l Il @ 3R 4 AR AR
e B IRB W HTUHT Blfaeh 3ffA-a Bl & I8 U8ell AR 2 S[d TP 39 I=d Ug W
do1 BT Hidl AT 21 ) A= JEEET St | Fel fb kA U 9gd 991 SHIhedh ¥ Bl
S Y W 9 GG H BH W PH 55 BRIS AW o A ORI § SR AT SHepT A
TTER AT B B BT WHTT R ol B9 3MUBT M- SAfATT B 2 b 3T Th HRUNK
o AT |, IS B 2RI F R G TR o RId F I RS TR 98 ugd €
gl I8 9gd d1 989 §l 991 UH & IR 39 G | A BT A1 e o &R a8 qa
IR Tl AT TS IR FADR 3775 ol J Al IR HCHd H AP S W4 § A (BT 8 Afh I8
HipT g9t el e o1l Sfq Hut Wi # SUhT AT ST AT, AU GEN HeX 97 W dodl off FR
319 Yeb & AewT VAT off St 8189 & 9o dd 901 el i 89 W <ud e A 6w ar
AR A & a8 W Y R THRAT & 59 A& H d9cdl ©§, Gl ©, dlendl § iR IqDhT

I8 99T 3R BH W Al gaTT| B A ¥ T BH d@l dod 9, 3MY BHWT g el ot 3R
Hrg ff a0 9gd IHRA F FHh off| R vt W A fewoht +ff Bt oft @1 9
THRAT & W BRall i TS Alpdd § Gl Bl fEBIS BRI qGh! G @1 A1 T Bl
AP TG & BT DY BT BT BT IMYHI AR e | arg Bt wifcat &, g a6t mféat
i, DI FIPHI AT oIdhR FA] §| ST 6 AT qGHA] St 7 el 3779 HeToH © ol
HEIOM DI Aldhdd & A A 2 Albas I A ofdh? 3R HBOM Y Al AR ARATRIIT
& foTQ St BT ST STMarSl $9 Wad H Al S| § a1 $u T80 ded g¢ U ol a1

SMUD ATHA XMAT dladl fg—

&I ThN Tall, BIIATT AbR T
Al A AR SHE DT A1 ADBR Tl |

TTe BIS Wfeat B a1 I At &, g |/t DI A1 ) AFAY| T MM B Y TP AR
R # 37Ul 3R ¥ iR 37U Ut Bl 3R A MU AMFET HRal gl
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DR. M. THAMBIDURAI (KARUR): Respected Madam Speaker, on behalf of my
party leader and hon. Chief Minister of Tamil Nadu, Amma, and on behalf of my
party AIADMK, I congratulate you on your unanimous election as the Hon.
Speaker of the Sixteenth Lok Sabha. This is only the second time that a woman
Member of Parliament of this august House has been elected as the Speaker of this
House.

Madam Speaker, we are very happy that you have begun another chapter in
your distinguished political career as the Hon. Speaker of the Sixteenth Lok Sabha.
This is not a new assignment for you because you occupied this Chair last time as
a member of the Panel of Chairpersons. We had witnessed in the House how
efficiently and impartially you handled the House. Therefore, we know about your
efficiency, and you are the apt person to occupy this position.

Madam, we have rules and regulations to run the House. They are
necessary. At the same time, we have to respect the feelings of the Members. They
have been elected by the people and sent here to express their grievances and
views about what is happending in their constituencies. Therefore, while following
the rules and regulations, you have to also see that to an extent only you can use
them.

Once, when a famous Speaker of this House was asked as to how he
managed the House so well to be called a good Speaker, he responded that it was
because he did not know about regulation of the House. Therefore, you have to run
the House consciously, understanding the feelings of the Members. That is more
important. [ am sure you know that because you have experience in this and you
will help all the Members express their grievances, views and feelings in the
House.

Madam, on this occasion I would like to pay rich tributes to the women of
this country for the great service they are rendering for the welfare of the people.
Here I am reminded of the great contribution made by women who occupy high

Constitutional offices in the country.
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Madam Speaker, presently we have four women Chief Ministers in the
country including the Chief Minister of Tamil Nadu. 1 want to put it on record
that because of her contribution to the nation and the State of Tamil Nadu, because
of the welfare programmes that she implemented, out of the 39 Lok Sabha seats
contested in the State, we won 37 seats. That is the greatness of the womanhood. I
would like to say that is how women are contributing to the nation and ensuring
that people win and come to Parliament. That way, you can do so many things,
Madam.

Once again, on behalf of my party AIADMK I assure you of our fullest
cooperation in maintaining the dignity and decorum of this House and I

compliment you on your assumption of office of the Hon. Speaker of Lok Sabha.
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SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Madam, we
congratulate you on behalf of Trinamool Congress and on behalf of our
Chairperson, Chief Minister Mamata Banerjee.

Madam, we are listed at No. 17 in today’s List of Business. That means, all
is well that ends well. Trinamool Congress is at No. 17. That means everything is
running smoothly and everything will go smoothly according to our estimation.

Madam, before you there was another woman Speaker, Meira Kumar. [
must mention her name here because she also maintained the House very nicely.
And your presence, your appearance, your ever smiling face have already started
giving us the very first impression that you will accept the very common
philosophy of parliamentary democracy that the House belongs to the Opposition.

The huge number of Members on the Government side should not make
you feel that the Opposition is small. The big number on the Treasury Benches
should not make them feel that the small Opposition can be taken for granted. [ am
very confident that we will try and see that the House runs smoothly with the
prestige of the Opposition upheld. As Mr. Mallikarjun Kharge said, all parties,
whether small or big, should be given proper justice.

Madam, you will be glad to know that out of 42 Lok Sabha seats in West
Bengal, we have won 34. Out of them, from 1/3 seats we have brought women
MPs this time to the Lok Sabha.E

Reservation for one-third women in the Parliament is a long-pending
demand of many political parties; we are here, but we could not succeed in doing
that. But in this Parliamentary election, our leader Kum. Mamata Banerjee, has
made that out of 34 Members, 11 Members are women. So, we have succeeded up
to that level. Naturally we welcome your assignment as the unanimous Speaker.

We welcome you for occupying that Chair.


M RAO
d by h1 
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SHRI BHARTRUHARI MAHTAB (CUTTACK): As a veteran Parliamentarian,
you have established your name and fame in this country. As has been just rightly
said, you started your career as a corporator; you became the Deputy Mayor; and
for the last eight terms, you have been elected from the same constituency, and has
been a Minister of State for HRD; subsequently, you sat in the Opposition, and
also headed a very important Standing Committee on Rural Development which
gave this country, a beautiful report on land acquisition.

I am hopeful that under your guidance, this House will be a very productive
House — no matter the Treasury Benches are large, no matter the Opposition is
splintered, but as has been said many times in this House, the Treasury Benches
will have their way, no doubt, but allow us, allow the Opposition to have its say.

You have been instrumental in installing a very historic figure, a statue of
Ahalya Bai Holkar. Any one, who visits the Library Complex, seldom recognizes,
because it is closed by different glasses; I have heard many people ask, ‘whose
statue is this?’ I think, that statue needs to be uplifted from that enclosure to a
wider space in the courtyard under your leadership.

I am happy that Indore has been in the annals of history for very many
years — be it during Raja Bhartruhari’s time, be it during Raja Vikramaditya’s time,
or be it during Ahalya Bai Holkar’s time, India was one; in that respect, this House
will be one for the cause of the nation. The Biju Janata Dal has 20 Members in this
House, out of 21 from Odisha, under the leadership of Mr. Naveen Patnaik. We
expect great challenges to be met and also to overcome, under your leadership and
under your guidance.

The only thing which will guide you is the photograph of the first Speaker
of this House, Mr. Mavalankar. One thing is constant — changes do occur, but
change is a constant in this world. I hope, with change, many new things will
come out and with change, prosperity will come.

With these words, I conclude; I extend fullest cooperation from my Party,

the Biju Janata Dal, to you for the smooth conduct of the proceedings of the House.
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WRt I IR ot Iem w3t (3 o TR Q) ¢ eremen S, # A IR W, U
Ut B R W AR N Ul & WRT Sgd SBY Sl DI R A IMUBT Af¥eT PRl g
3MIT AMFGT B §U § A 1989 Bl U aTd I TG HIAT AT | MY T 1989 H UGt
IR A TR G498 | g off | I T 37U Wig AY Ao §as A AlD GH H IA1G A 3
J| 3T ol FHT & A H Siid g off 3R 9 8R MY | ISR S TG o7 3R 37
WWWEEWWH%TWW@%‘%IE

H el & foly I =eT @1 Ag fhar 21 37U Ui 9gd ofwT 319d ¢l 310 59
T & FHURT Tl | &1 2| ST AU AT [HI B IS IR B o DIRIDIA H Dy Ald
[HT ALFEl BT 3Ha fhar &1 g3 X favary & 6 g9 <l a1 1 1 ARAT 8, Albara
HI ST TRAT T, 3T IF TRAT BT T WM, Ifch D BRIBIA H oAld FHT DI TRAT 3R
gt # U Swfle I8l W B gl H MUl fqvary feeran g fb e g dride § den
P GAE W0 A FaAW & forg @ I o) R A anmuet T avg wgan e
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THE MINISTER OF CIVIL AVIATION (SHRI ASHOK GAJAPATHI RAJU):
Madam, Speaker, we are delighted to see you in the Chair and we congratulate you.
We are the largest democracy in the world and you require all our support to run
this House and make democracy vibrant in our country. Responsibility is on all of
us, whether we are in the Opposition or in the Ruling Party and I am sure you will
motivate us to behave like true democrats. We congratulate you on behalf of our
Party and look forward for a meaningful term of Office which will make you
immortal of sorts. Mavalankar’s name has not been forgotten in Indian democracy
and can never be forgotten. We hope that your name will reach that stature and
make us all proud of you Madam. We wish you the best and look forward to

working with you in this House.
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SHRI P. KARUNAKARAN (KASARGOD): Thank you Madam. At the very
outset, on behalf of my Party CPI(M) I congratulate you on being elected as the
Speaker of the 16™ Lok Sabha. The unanimous election gives immense pressure.
I think it opens a new chapter in the beginning of this Session itself. Madam, it is
true that the seat or the Chair of the Speaker gives not the pressure but the strain
and pain at many a time. You have witnessed that. I am sure that such adverse
situations can be converted to the pleasant ones because it depends upon the
efficiency and approach of the Speaker. Madam, being a Member of the 14™ and
15™ Lok Sabha I had the occasion to watch your efficiency and ability as the great
parliamentarian. You had been in the Chair many a time and in the difficult
situations, not by shouting but by uttering sweet words and also maintaining the
pleasant approach you had been able to control the House. The Government has
got the majority in the House and hence there is no need of any assistance but at
the same time the Opposition and small Parties represented in the House need your
protection and assistance. As one great man has said, ‘It is not important what the
majority thinks but it is important what the minority thinks about the decision of
the majority’. I think having enjoyed the great majority the Government may
think in this way. I am really glad that you have been elected unanimously as the

Speaker of this House.
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SHRI MEKAPATI RAJAMOHAN REDDY (NELLORE): Madam Speaker, on
behalf of my Party, my Leader Shri Jagan Mohan Reddy and on my own behalf, 1
whole-heartedly congratulate you on your unanimous election as the Speaker of
this House.

Madam, with your long experience as a parliamentarian and as a Minister
in the Government of India and with your great soberness and tolerance I am very
confident that you will be able to run this House very effectively, efficiently and
impartially also.E any democracy, voice of dissent must be heard and it should
always be protected. I hope you would definitely be able to do it.

Finally, on behalf of Members of my Party and on my own behalf, I assure
you that we would extend our fullest cooperation in running this House and also in

maintaining the dignity and decorum of this House.
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THE MINISTER OF FOOD PROCESSING INDUSTRIES (SHRIMATI
HARSIMRAT KAUR BADAL): Madam Speaker, on behalf of my Party,
Shiromani Akali Dal and our Chief Minister, Shri Parkash Singh Badal, I extend
warm felicitations on your appointment as the Speaker.

Madam, as a woman MP, it gives me great pride that today, the longest
serving woman Member of Parliament has been elected unanimously by this
House for this august post. As you are aware, a very small minority of women
MPs, I think, just 61 of us out of this huge number today have come here as
women MPs. Many of us are first timers in this Lok Sabha. We look forward to
your encouragement and protection so that this small minority of women MPs that
represent half the population of our nation will get equal opportunity to raise
issues that concern the women of our nation. I hope that my colleague women
MPs over here will get a chance to put forward those issues that the women of our
country look forward towards us to raise them.

So, as a woman Speaker, I am sure, you will encourage us and give us your
protection. I assure you that we will cooperate with you in every way for the
smooth running of this House so that the 16™ Lok Sabha goes down in history as
being the most constructive, forward thinking and effective Lok Sabha that ever

was.
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SHRI A.P. JITHENDER REDDY (MAHABUBNAGAR): Respected Madam
Speaker, on behalf of our leader and first Chief Minister of Telangana State,
Members of Parliament from Telangana and people of Telangana, I congratulate
you for being the second lady Speaker of the House.

Madam, as you are aware, our State is newly born. It is only five days old.
You should support us in a very big way and see that our State grows like your
children. I have known you since 1999. We always used to call you ‘didi’ but
from now onwards, we will call you ‘Madam Speaker’. We have confidence in
you that a lot of opportunities will be given to us to speak in this House as we are
new here. Out of 17 MPs in Telangana, there are 11 MPs who have won from TRS
Party. People of Telangana have sent us here to rebuild Telangana. We definitely
hope that you will give us a good chance to speak so that we can tell this
Government and the House about our problems.

Our Party will cooperate with you and will be with you.
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SHRI NEIPHIU RIO (NAGALAND): Madam Speaker, I, on my own behalf and
on behalf of my Party, the Naga People’s Front and also on behalf of the North-
East Regional Parties Front, extend my heartiest congratulations to you on being
elected to the post of the Speaker of the 16™ Lok Sabha.

I am positive that your vast experience in public life and your sincere
concern for the people of the country will go a long way in further elevating the
prestige and status of the post of Lok Sabha Speaker and conduct the business of
this House in a manner that is inclusive by reaching out to all parts of the country
through the hon. Members, irrespective of their party affiliation, caste, creed or
status.

My State is now fifty years old. One of my colleagues from Telangana had
stated that his State is five days old. Et, our State has a lot of problems and the
political issue of the Nagas is yet to be resolved. I, being a lone Member of the
State, we have a lot to discuss and to resolve them, I look upon the Chair to
protect the Members not only on the basis of the number, party or the big size but
also to protect the minorities and the people who represent the people to highlight
their problems.

Madam, we assure you of all our cooperation to the Chair. We hope that
this House will be productive and will push the country forward to growth and it

will become a developed country.
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SHRI H.D. DEVEGOWDA (HASSAN): Madam Speaker, the whole House today
unanimously elected you to the highest Office of the Speaker. The Resolution was
moved by the hon. Prime Minister, seconded by Shri L.K. Advani and joined by
the Leader of the Opposition as also all the political parties to elect you to the
highest, exalted Chair, to elect you as the Speaker of this House. It is the
responsibility of all of us to see that the House is conducted smoothly. It is not
only the responsibility of the ruling party but also that of the opposition parties,
whether big or small, to see that the House functions smoothly. I witnessed the
Fifteenth Lok Sabha. I do not want to see such things again in the Sixteenth Lok
Sabha. Today, the Government has the majority. Today, there is no dearth of
majority to the Government. The majority Party is there. I would, therefore,
request the Leader of the House to give a little more time to the regional parties to
express their views concerning the various problems faced by them.

With these words, with all sincerity, I once again congratulate you and I
assure you on my behalf and on behalf of my Party, that I would extend full
cooperation to the Chair with all due respect, without creating any problem by the

opposition.
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SHRIMATI ANUPRIYA SINGH PATEL (MIRZAPUR): Hon. Speaker, I wish
to congratulate you and extend my warmest greetings on behalf of my Party
President and on behalf of my Party Apna Dal on your unanimous election today
as the Speaker of the House.

It is a great opportunity that a woman is occupying the prestigious position
for the second time in the history of this House. I learnt about your illustrious
career from the senior Members who expressed their views some time back. We
all have great hopes from you, Madam, as we are aware of your tremendous
potential since you have risen from a Corporator to the Speaker of the Parliament
today.

Madam, I have a very small strength of only two Members in the House.
Still, I would expect you to give me sufficient time to express my opinions and
concerns about my constituency Mirzapur, my State of Uttar Pradesh and the
people in this House. We are 350 new Members in the House. So, on behalf of the
new Members also, [ am communicating to you to allow us to express, learn and
grow. On behalf of the 16 women Members who see in you the reflection of our
mother, | would request you not to protect us but to guide us, correct us whenever
we are wrong and to allow us to grow and to be more empowered.

Hon. Speaker, we are confident that you will uphold the sanctity of this
House. On behalf of my Party, the Apna Dal, 1 assure you of my fullest
cooperation as a Member to ensure the smooth functioning of this House so that
we have maximum number of constructive working days.

With these words, I thank you so much once again and my congratulations

are to you.
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SHRI ASADUDDIN OWAISI (HYDERABAD): Madam, at the outset, let me
start by quoting what the first Prime Minister of India said:

“The Speaker represents the House. The Speaker represents the

dignity of the House, the freedom of the House and because the

House represents the nation, in a particular way, the Speaker

becomes a symbol of nation's freedom and liberty. Therefore it is

right that it should be an honoured position, a free position and

should be occupied always by people of outstanding ability and

impartiality.”

Madam, I congratulate you; my best wishes to you. I am sure that with
your vast experience, you will be able to discharge your fundamental duty as a
Speaker, that is the maintenance of order in this august House.

I have seen you, Madam, as the Chairman of the Standing Committee on
Social Justice and Empowerment. When I had entered this august House for the
first time, you had given me a lot of opportunities. I am sure that with you on the
Chair of this august House, a minority Member belonging to the Muslim minority
would be given ample opportunity to raise the issues. Let me also remind you,
Madam, taking this opportunity, that the ruling party with a brute majority is not
new to this august House. I am sure that you will live up to the great ideals and
independence of the Speaker’s post which has been laid down by Mr. Mavalankar.
Also, the people of India want their hopes, aspirations, ambitions, apprehensions
and insights to be addressed in this august House. For that, we require a free and
fair debate in this august House. I am sure that you will give ample opportunity to
the opposition Members to corner the Government on issues concerning the
people.

Madam, let me end by saying that though you have been elected on lotus

symbol, but the Speaker must be like a lotus flower which grows on water but

does not allow the water to stick to it.
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DR. ANBUMANI RAMADOSS (DHARMAPURI): Madam, on behalf of my
Party, Paattali Makkal Katchi, PMK, and my leadeer Dr. Ramadoss, I would like
to wholeheartedly congratulate you on being unanimously elected as Speaker of
this historic House.

Madam, you have been given the key to the temple of the biggest
democracy of the world. We are all very confident that you will come out
successfully. Also, we, as Members, would like to extend our full cooperation to

you so that the dignity, decency and decorum of this House is maintained.
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SHRI N.K. PREMACHANDRAN (KOLLAM): Respected Madam Speaker, on
behalf of my Party, Revolutionary Socialist Party, I extend warm greetings and
wishes to you on your assuming the highest office of democracy, the Speaker of
16™ Lok Sabha.

Madam Speaker, the 16™ Lok Sabha is creating a precedent or convention
that the office of the Speaker belongs to women. Really it is a history or a
precedent what has started during the time of UPA for which definitely the
Congress deserves congratulations for making a history and having the office of
speaker held by a woman. That is being continued by NDA also. It is a welcome
step on the part of NDA also for which I extend my congratulations to the NDA
for giving this opportunity to a woman so as to hold the highest office of
democracy in our country.

Madam, I have gone through the composition of this House. The
composition of this House is unique. I belong to a party having only a single
Member. There are 10 single-Member Parties and 6 two-Member Parties. That is
the composition of the House. The success of democracy lies in how the office of
the Speaker is able to protect the interest of opposition especially the smaller
groups which are representing the entire country and also how the office of the
Speaker is able to run the business of the Government in a better way. With your
vast experience from the Municipal Corporation to the office of the Speaker, the
vast experience which you have gained during the last so many decades, definitely
we hope that you can very well succeed in this task, taking into confidence the
smaller parties, the opposition as well as the Government. For this, I extend my

greetings and wishes. Let it be a grand success.



06.06.2014 41

SHRI E. AHAMED (MALAPPURAM): Thank you very much hon. Madam
Speaker. This is really the happiest occasion for me to congratulate you as the
Speaker of this House. I have been working with you as a Member of this House
for the last six terms. This is my seventh term and your eighth term. Therefore,
nobody needs to give any lesson or guidance because you yourself have acquired
the experience as to how to run the House and how to deal with the hon. Members.
Now, we have a person, ever smiling in appearance, as a Speaker of this House.
We are very much happy about it.

Hon. Speaker, I would like to mention one thing. My party is here since
1952. Our members have been cooperating with the Government every time
wherever it is to cooperate and opposing wherever it is to oppose. This is the fact
of democracy. We have been following the democratic principles. Democratic
principles say that if the Government is doing bad thing for the people and you are
in the Opposition then, oppose the Government, expose the Government and if
possible depose the Government.

Hon. Speaker, as you know, we are a small party having the right to
ventilate the sentiments of the people. Here the minority in India cannot be ruled
out, ignored and forgotten by any Government. Minorities should be given their
own positions. That is the fundamental principle of democracy. I am sure, under
your guidance and leadership, we are sure to have occasions to facilitate our
sentiments.

On behalf of my party, Indian Union Muslim League, 1 take this
opportunity to express deep sense of appreciation and congratulations to you, hon.

Madam Speaker.

HON. SPEAKER: Shri Vijay Kumar Hansdak — Not present.



06.06.2014 42

SHRI JOSE K. MANI (KOTTAYAM): Madam Speaker, on behalf of my party,
Kerala Congress (M), on my own behalf and on behalf of the august House, let me
congratulate you for having been elected as Speaker of the 16™ Lok Sabha
unanimously.

Experience of more than four decades as a representative of the people in
political life will go a long way in keeping the decorum of running this House
effectively, efficiently and smoothly. In the history of India, this is the second
time when a woman is becoming the Speaker of the Lok Sabha. The hand that
rocks the cradle rules the world. Definitely, the backing of this huge experience
will make history in the 16™ Lok Sabha by running this House effectively and
efficiently.

On my behalf, on my Party’s behalf and on behalf of this august House, we
will give you the fullest support to run the House and bringing the voice of the
people to this House.



06.06.2014 43

AAA A& A qEE H Of, AREURYE @ A Wewd v, IoHiae Soll ©
BITERUNY SATTOT AT AT qeRo|

HEM WRA Bl 1641 b AT & FFE U WR AUS g g3 g | MR
fraffere fby S & forg # syt srerwt s g

R w2 eror fo7a TiRaqet € S & gAKMo €1 S STl Su g3t i 8, S
THTR AR DI g8 B DI Al W WX [@er 81§ Sl g b AR faw S wragel SR 5|
Hed # A= gariiell gRT et fBY Y €, 9 WHRIR A IR I S dlell UL & Bq
# ot 9|

9 9T ¥ fise RO 1= 99 @ 3X 3 gWd & 91 TR H S Sarll R &R A
BT WRAD TAS Bl SR SATIhT R TEF 81 g7fl, U1 SArearas # 3myep! <l gl

# T T Ul U Y a9l T |l edRT g9l wed Bl Fafia qen
ety w0 | g 4 e &l

# 3y |t B Aided dle 9wl & foay et 89 R afde quE it €1 s S
& Al ¥ BH UH JorawR faar § den war | aRis F W fde Al @t smemelt siiR
STEHIETSI T YRT BR- DI MU g4 Wil &1 39 aMRed &1 fats gul dae el ik |#dor
91d A B WX B BH 9N A% BT qY G Whd ® Ol HRA DBl ST 4 BH G H AR
& 2|

319 BN 3R R 0 A ASHIS Sl & arell & qHeT I8 Akl © b 89 <9 3
Trifd, W SR GerEtell & Yo ¢ YT &1 GAU B 59 g1d § GET 3R [ &
A S e g e 9 3R S0 31 W 9 e & 9 IR R &)1 &4 a4l
H1 HAL T

Bl B H WO W A AR o¥ & e Pl UP He@UUl Hedl ©§ fordd
gfaffeR & g1 & oy waiftes I 66.48 e i o 82 RIS A I 3ffEd
TSl o AaeM R 1 6 e Rers Bl

sy |t @1 fafeq € b fAgrlt Rl sarr s Hewqul & g1 S & fedmed
aiiRa fpT S arer Srfafrdil R sreiqul ==l deq &1 W@yl o gl fawqga qen wathor ==




06.06.2014 44

S WegH W B g9 feRfed ST AiE drel B a1 Aebd 8] AR [ W qedl A
3 € f T wew § Wl =@l & Ao ¥ fQunl SRl e AnEE <

deT 3 fafr wffot O d9d afebanr 3§ Ae@yol e P €1 deT A s
Tl fawl w ARl & fawqa @@l 81 90 9 9T &1 weaql $wg W =ar § § A
e A R BN g b 9 ded o o | afifa & wew a1, S Bl § srafies
WA PR [JERY BRI BT AN M H FAN B

BN WS Ugg 3R YU @dl BT #9 gar Hxal ol Ford giag iR fewrs wive

AT ofd | S8 89 S99 IR IR BT fd8d & § d81 ®s IR 89 IRl Yeb 91 oI B

TR TAl B! AMER IWRART & BRI MYR B ARV d1fh 59 T Albdifd eIl &l
freqa=aar &1 3fR AP ASGd T 1 S b |

ATST o1 H NorfH fYer & w0 § 39 Wed & JdTa{ & 39 AU TR BT FHTe
ST RE g H Al oEIae el @ TRl 3R eI H e FHdl g b 9 9ed & gare
FATed H g3 FEANT & QiR W weRll 9 faed 2 f6 9 fift deda et a1 swan
TR SR gvTd &1/ X aifs I8 | d|mddaﬁﬂﬁﬁ?ﬂaaﬁﬂ?ﬁ|@

AR GERT, HHe g9 ARl fafagdr vd 9 fedt g9 gadr aRRerfar
FRAT Tl dEe S ord A M a9 @t et 9 SR R g wiaenelt &1 ufafde gl wst
BH AU BT BT b R (U FAGT & & HeW § T8l PR Fobdl ol B ATD I,
foHToT BT B TATT BT IS AR B, Tg TG WY AP &1 B

AT TGS | STAT-3Tel RISl faaRi &1 gfafHfee o arel Wed ded 3§ 8
WHIa® 8, IRy R Wl ST AeRIl &1 e &1 HRIare 4 FHM W0 F Fe9Ril 8,
T w0 F v vl w99t axe Ud [da=IaT a9, I Smfa BT 7, ife ghn

AVar g b -

FHAMT 7 AATT: FEE, GAEE 7 G |

FE AR @, [ d S W S ||
BH AP Uh AE, b HIHEA, 89 Fd i WA BT IR Bl Th II9HE A, Th
A AR T9 § 9d W@he, g9 9 ATy U gHH 2 B oR% AN 90, IS o9d
UfEr & ok g1 faeary © & AT 9eRT 30 39 QIR D1 & H @B F&d & B
RECECIRIICE R



nishi
cd by s



06.06.2014 45

HER AR, g BY Bl vy 8 fb AN A wee w3 o |, wife a8t ar-
IR S a1 IS [P BIC T, Yo We, Al AGw, AT A ATl A1 B b ARG gers w3 Sff
7 fares & aRemdl &1 arven & qd & Wad fear o 9 Har | ds iRl & gee
= B qe1 Sd oY &R Aive, SHe iy, 89 das foy ok A% foy t &R Aide w| e vy
W "EAQUl Bl

R ST H YT AR AIBATT il AIfEeTarg Bleeh AR URUM I U4 A& Rel &
# wEdrd St 1 g=udie g, e 39 a1d b1 Reprergs fhan| agf 4fd o w3t 8, 99 <@
H 21 39S 0o HE wia W | N Jorifas A H g Ahdd B Hs weM sRadl &
A1 B B DI AT UG gAT| G9a D A1 AR FGe F1d1 Al A9 A IRH BRI
Jb SR Bl g3 3 Ual WR I g A= Wy affcdl & Uiy ofk dew & w9,
A [T &I AT AiferdsT & 9 & w0 #; Aft= d=medl # o= 7= & w0 § oA
39 3R SRETRAAT DY AT B BT A9 9T g2 &l

T Qe Sitae fafae geall 4 9_1 iR Afha &1l g9 g, f3a # Inem iR
G AIH A U SaT DI TIT AW o7 HI I8 Gorawr el 8, s 991 i\ ddw
BT AIHT 81 8T 2 AR 30D U H MU Fqh! M9y Y €|

S SN.4). AAdR A PR AT qP WX A qaad| ATl BT YA @l © 5 dway
JAHas B IFURIST BT HIIH G A R G9T & FaTe dared & forg gRkarfeat ik s
g S | S et #e favid @ i # S SfTeR Ydeh WHARUN BRAl G AILIDB TS W
T R WRERTY W BH e AR TRY B, T8 HR TR RS

9T 39 9 & AT SR ad A g [ SR /Wl & sl & forg qsn
awﬁeamwﬁm%l@

d Ry W A A gErEESl a2 A Sl iR GHEl B AT sl iR A
AT e DI ITb AHA D U o=@ il gl 39 SfEWR R O 9Miie ren
A BRI Sl DI W BMfdd ayare il g Rrei oegel ug W AR Hafad & ugel, 99 &
TReTget 3k ffdet darer @t ST & 2

ql faear 2 {6 <&1 At 9w Afearerd, et & 8 84 U ke A frer, s
e TR o T A AR I8 JoR [ [HI BT dede (a1, Al Afared B



RAJNI
Cd by t1 


06.06.2014 46

FERAT SR Ul qEAN A H [T B UETs Bl GRT DR UG AR of H, # ql AT
AT BT e Bl g [P d Alpad ® 590 HIGR D AEAH A Q¥ R SATNAT DI a1 B
afd T B1 FAMT BN G BT RS F, § IF SERAT DI AISAT B

TR ATHAMIH, e Arbyforad |
o 9 <f2 faeaer, St gerere 1P

I 981 ¢ 5 89 S9 fava & dremedt & AT X 6 g Ut enerwifad © Rt 6 oot
ST JATTLIHAT &, G, U TYAA Draex DI, [T AT STl T AT 8, SAD
[T VAT o W ' el S 8RN AR @l gR 2 B ufd 9N & folv Ut Bl s

T HTGIsT & A1 fhy U IR 3UahT Bifcdh-glfad MY




06.06.2014 47

12.42 hrs.

INTRODUCTION OF MINISTERS

HON. SPEAKER: Now, the Prime Minister will introduce the Ministers, Ministers

of State, who have recently been inducted into the Council of Ministers.
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12.50 hrs.

MEMBERS SWORN - Contd.
HON. SPEAKER: Now 1 request Shri Udayanraje Pratapsinha Bhonsale
and Shri Adhir Ranjan Chowdhury to take oath or afﬁrmation.E

MAHARASHTRA

Shri Udayanraje Pratapsinha Bhonsale (Satara) - Oath -  English
WEST BENGAL

Shri Adhir Ranjan Chowdhury (Baharampur) - Oath - English

HON. SPEAKER: Now, the House stands adjourned to meet on Monday, oth June,
2014 half-an-hour after the Address by the hon. President of India in the Central
Hall.

12.53 hrs

The Lok Sabha then adjourned till half-an-hour after the conclusion of the Address
by the President on Monday, June 9, 2014 / Jyaishtha 19, 1936 (Saka).
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